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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulation 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
PAVANRAJ FABS INDIA PRIVATE LIMITED

.| Name of Corporate Person

PAVANRAJ FABS INDIA PRIVATE LIMITED

2.| Date of Incorporation of Corporate

Person

2471072005

.| Authority under which Corporate

Person s incorporated / registered

RoC - Coimbatore

.|Corporate Identity Number of

Caorporate Person

UIT111TZ2005PTCO12243

.| Address of the Registered Office and

Principal Office (If Any) of Corporate
Person.

132, Sankari Road, Tiruchengode - 637211,
Namakkal District,
Tamilnadu, India

Liquidation Commencement Date of
Carporate Person

30/03/2021

Name, Address, Email Address,
Telephone Number and the
Registeration Number of the

Liquidator

Ramela
IBBIPA-002/1P-N00506/2017-18/11700
AB, Aryaa Harmony Apartment, Police
Kandasamy Street, Olympus,
Ramanathapuram, Coimbatore 641045
Mail id: rum_jai@yahoo.com;

Cell: 9442617180

Last date of submission of claims

29/04/2021

ofice is hereby given that the PAVANRAJ FABS INDIA PRIVATE LIMITED has
enced voluntary liquidation on 30/03/2021. The stakeholders of PAVANRAJ FABS
DA PNVATELIITEDamhembycaHodwmbwhmtaproofofﬂ\etrdaum onor
before 29/04/2021, to the liquidator at the address mentioned againstitem 7.
¢ financial creditors shall submit their proof of claims by electronic means only. All other
akeholders may submit the proof of claims in person, by post or by electronic means.
ission of false or misleading proofs of claim shall attract penalties.

RAMELA RANGASAMY,
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